
LOK SABRA DEBATES 
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LOK SABHA 

Monday, December 8, 1980/Agraha. 
yana 17. 1902 (Saka) 

The Lok Sabha met at Eleven of 
the Clock 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

DR. SUBRAMANIAM SWAMY: I 
have given you notice under Rule 
389. It is a matter of grave national 
importance. 1 s'aw you in the 
C.am~r ..... . 

MR. SPEAKER: I have disallowed 
your notice. You can come under 
Rule 377. I will allow you. 

DR. SUBRAMANIAM SWAMY: 
On Mr. Morarji Desai matter. 

(Interruptions) • * 

MR. SPEAKER: Nothing should 
be r~rded. 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
RURAL RECONSTRUCTION (KU-
MARl KAMLA KUMAR!): (a) The 
prices of cotton in India are somewhat 
lo~r as compared to the prices 
thereof in world market. 

(b) In the world market, there is 
an imb'8.lance between demand and 
supply because the world output of 
cotron in th~ current year is estimated 
to be nearly one million bales less 
than the previous year. In particular, 
U.S.A. which is a major exporter of 
cottun, this year is havng cotton crop 
which is about 20 per cent lower 
than the previous year. 
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PROF, MADHU DANDAVATE: 

The hon. Minister must be 'aware of 
the fact that yesterday only a peace-
ful long march of more than 10,000 
farmers has begun and one of the 
issue invoh'ed is also the cotton 
prices. I would like to know 
from the hon. Minister what 
exactly is the cost of productiOn as 
far as commodity of cotton is con-
cerned and what margin they leave 
over the C'Ost of production while fix-
ing up the pric'2. If they are able to 
giv~ that formula we will know 
roughly the elements behind that for 
fixing the price of cotton. 

SHRI BIRENDRA SINGH HAD: 
The mst of production is calculated 
on the basis of data supplied by vari-
ous universiti-~s and other organisa-
tions. This time the Agricultural 
Prices Commission had recommended 
a price of Rs. 300 fOr the common 
variety of cotton. But the govern-
ment has increased it by Its. 4/-. The 
minimum price fixed for procurement 
was Rs. 304'-. 
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SHRI BIRENDRA SINGH RAO: 

This was after full consideration of 
the cost o'f production. But even 
then the GovernlIl€nt thought that the 
cotton growers should be given 
something more. 

PROF. MDHU DANDAVATE: He 
has not replied my question. He 
is only saying that the Agricultural 
Prices Commission has already fixed 
up the norm. I am asking the ques-
tion-what is the norm for fixing up 
the cost of production'? That is 
exactly what I want. 

SHRI BIRENDRA SINGH RAO: 
Norms for fixing the minimum pro-
curement price fOr cotton are well 
known to everybody. It is the total 
cost of production whiCh is incurred 
on production of cotton in the field 
i.e. rent of the land is taken into 
consideration. The total investment 
On all the inputs, !€rtiliser, water, 
electricity, seeds and other things is 
calculated. When the price is fixed, 
it provides for a fair margin of profit 
also. At present, the cotton priC'2S 

. ruling in the market are much higher 
than the minimum price fixed. 

Cblld Welfare Programme 

*289. SHRI JANARDHANA 
POOJARY: 

SHRI CHINTAMANI 
PANIGRAHI: 

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state: 

(a) whether it is a fact that the 
programmes launched sO far for the 

welfare of children have fall~ short 
of the desired targets; 

(b) if so, the reasons therefor; end 

(c) the remedial measures taken? 

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI 
S. B. CHAVAN): (a) to (c) Satis-
factory progress has b~n made with 
the specific programmes for children's 
welfare that were undertaken by 
various Ministries of Government of 
India. e;;. , 

SHRI JANARDHANA POOJARY: 
Will the hon. Minister be pleased to 
State the recommendations of the 
working group of the Planning Com-
mission regarding primary education, 
mal-nutrition, etc. for the welfare of 
children, what lS the amount that has 
b~n allocated in the Sixth Plan for 
the same and whether the priority 
will be given to this? 

SHRI S. B. CHAVAN: So far as 
the report of the working group for 
the Sixth Plan is concerned, I do not 
think I will be able to furnish the 
inform·ation. Unless the Sixth Plan is 
finalised, it would be difficult fOr the 
Government to say what was the re-
commendation and what is the, final 
decision. 

SHRI JANARDHANA POOJARY: 
It is a sad commentary that out of 
1000, about 129 children are dying 
every year in India whereas in foreign 
countrIes, science and technology 
have effectively dealt with this pro-
blem of child mortality. I want to 
know what are the steps that have 
been taken by the Science and Tech-
nology department of our country in 
this regard. 

SHRI S. B. CHAVAN: It is a f~t 
that compared to other countries of 
the world the rate of mortality in 
India hapPens to be definitely more. 
But if you compare the figures of 
mortality some 10 years back, We will 
have to admit the fact that it has 




